
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 492 OF 2022 

IN THE MATTER OF: 

GREEN WOOD CITY VILLA JAN WELFARE 
SOCIETY & ANOTHER ... APPLICANT(S) 

VERSUS 

GODWIN CONSTRUCTION COMPANY 
PRIVATE LIMITED & OTHERS 

...RESPONDENT(S) 

INDEX 

SR. NO. PARTICULARS PAGE NO. 
1. COPY OF LETTER DATED 12.04.2024 

ISSUED BY THE RESPONDENT NO. 8 | | 
BEARING NO. NHAI/PIU- 
MRT/11041/2024/D-29871 TO MDA 

2, COPY OF LICENSE AGREEMENT 
DATED 12.04.2024 = EXECUTED | 2- 4 
BETWEEN THE RESPONDENT NO. 8 
AND THE MDA 

DATED: 13.04.2024 mh 
NEW DELHI S 

CHHABRA'TBGAL ABVISERS 
PIYUSH CHHABRA 

AT: PLOT NO. 13, SECOND FLOOR, 

ISKON TEMPLE ROAD, POCKET-01, 

SECTOR-13, DWARKA, NEW DELHI-110078, 

M-9811798778 

E-mail: chhabralegaladvisers@gmail.com 
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